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IN THE CENTRAL AﬁMINISi?ATIﬁE TRIBUNAL, JAIPUR‘BENCH, JAiPUR
oy Date of oréer: 28.02.2001 .
CP No.17/200] (M2 Nec. 44]/2000AFn OB Nc.420/1999) |
1. 'All India Telecom Emplo?ees Union (Groué—III) through its
District Secretary Shri ‘.L.Sharma, Jaipur’Districthé]ecom
Branch, Divisional Office, 14-B, Sen Colcsy, Power House
Road, Jaipuf.
2. Shri Bimal Kishore s/o Shri'dea] Lal, at present working as
Chief Telephcne Supervisor in £he pay scele cf'Rs;v6500—10500
in the office cf S.D.E., Trunke, Jaipur, resident of 12-G,

Gepal Kunj, Hathi Babu Marg, Bani Park, Jaipur.

.. Petiticners

| Versus -

1. ~ Shri Arun Kumer, Principel General Manager, Telecom Disfrict,
Jeipur Telecom District, Jaipur:

r,._Reépondent

Mr. P.V.Calla, ccunsel for thg retitioners

CORAM:

" Hen'ble Mr.S.K.AWarwa],‘Judicial Memrber

Hon'ble Mr. N.P.Neweni, Administrative Member

Order

: : {
‘Per Hon'ble Mr. S.K.Agarwal, Judicia] Member
R ‘
Heard the learned counsel fer the petiticners. .

2. This Contempt Petition has been filed fér initjatinq cont empt
proceedings acclnqt the oppo=1te' party ‘under Section 17 of the
Administrative Tr1buna1c Acﬁ. The order agalnqt which tth Contempt
Eet;thn is filed ie doted| 18.12.2000. We have perused the order
ressed on ]8.12;2000 by this Tribunal iniMA No.-AJl/éOOO in OA No.

420/99.

3. As nc directicns were given in the order dated 18.12.2000,



therefore, no case  of -contempt

4

party. The Contempt Petition is

ctage. -

Mg,
(N.P.NAWANI)

Adm. Member

\

is made out against the oppcsite

diemissed having nc merite at this

(S.K.AGBRWAL)

Judl .Member _



